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bown and with the result, Bbindranwale, 
became a hero. Whatever mi takes might 
have be n committed in the past, I do 
not hold a brief for tbem. But ' I can 
a sure bim that in view of the feelings 
expre sed by the hon. Member of tbi 
Hou , we will try to tell the Punjab 
Gov ronnent to deal with the matter very 
firmly. 

SHRT RATANSINH RAIDA : You 
will try to tell them, only! 

SHRI P. C. SETHI: We will tell them. 

SHRI RATANSJNH RAJDA : That is 
correct. 

SHRI P. C. SETHI: Sir, a far as the 
suggestion . .. (lmerruptioll) 

MR. SPEAKER: And you houJd also· 
back them up. 

SHRT P. C. SETHI: Ye; good thing. 

AN HON. MEMBER: They hould be 
trengthened also. 

SHRI P. C. SETHI: A far a the sug-
ge tion given by Prof. Madhu Dandavatc 
t. call the religious heads is concerned, it 
w,ill be difficult fOr me to decide who is 
really the religious head, and of which 
mosque and which temple or I houJd call 
which Sankaracharyaji, and . . (In-
terruptions) 

SHRI CHANDRAJlT Y ADA V: It is 
a big problem. It will create more prob-
lems . . . (Interruptions) 

SHRI SATYASADHAN CHAKRA· 
BORTY: He Ciln consult God him elf as 
to who real1y is his repre entative (lnter-
nlplioll) 

SHRI P. C. SETHI: Let us limit tbe 

ed, I will certainly inform them. 'I would 
invite them, have consultatio with them 
and form u)ate some thin which can be 
announced here. 

MR. SPEAKER: Good; that is good. 

Shri Surya Narayan ingh a ent. 

hri Bapusaheb Parulekar: Absent. 

PROF. MADHU DANDAVATE: In 
place of them the others have spoken. 

MR. SPEAKER: Okay, thank you. 
Now, Sbri Buta Singh. 

BUSINESS ADVISORY COMMITfEB 

FORTy.SECOND R EPORT 

THE MIN ISTER OF P ARLIA1\{E -
TARY AFFAIP..S, SPORTS AND WORK., 
AND HOUSING (SHRl DUTA SINGH): 
I beg to move.:-

'That this Hou e do agree with tl~ i~ 
Forty-second Report of the Bl1sines~ 

Advisory Committee pr ented to the 
House on the 19th MarCh, 1983.' 

MR. SPEAKER: The question is: 

"That this HouSe do agree with the 
Forty-second Report of the Business 
Advisory Committee presented to the 
House on the 19th March, 1983." 

The Motion was adopted. 

MR . SPEAKER: Now Statements un· 
der Rule 377. 

Shri Dalbir Singh. 

question to .... . (Interruption) 13.18 hrs. 

MR. SPEAKER: They will have to 
corne to you. 

AN HON. MEMBER: When peopte 
become angry, they do Dot believe in 
"'od. 

SHRIP. C. SETHI: As far as the 
.Member of the Oppo ition are concern-

(i) NEED TO TAKE FFECTJVB MEASURBS TO 
PRES NT WATER OF RIVER SO E FROM POL-

- LUTION. 
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